
CHAITllA 9, 1905 (SAKA.) PafHrJ JAi. 

(2) A tatement (Hindi and English 
ver ions) howing reasons for delay in 
laying the papers mentioned at ~1) abovo. 
[Placed in Library. See No. LT-6223183]. 

COND, ThIRD, OURnI, FIFTH, SlXTH, 
VENTH AND EI~ .REPORTS OF NA-

TIONAL POLICE COMMISSIONS AND STATE-
MENT OF RECOMMENDATIONS OF NATIONAL 

CoMMISSIONS ON THES REPORTS. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS '(SHRI 
P. VE KATASUBBAIAH): I beg to lay 
on the Table: 

(1) A copy of the Second, Third, 
Fourth, Fifth, Sixth, SeTenth and Eighth 
Report (Hindi and English versions) of 
the ational Police Commi ion .. 

(2) tatement (Hindi and English 
ver ion) regarding the recommenda-
tions made by the National Police 
Commis ion, in the Second, Third, 

ourth, Fifth, Sixth. Seventh and Eighth 
Report. 
[Placed ill Librar • See 0 .. LT- 6224/ 

83]. 

PuBuc PROVID NT FuND (AMENDMENT) 
SCRE i , 1983 AND NOTIFICATION UNDER 
PuBLIC PRoVID NT FUND ACT 196R AND 

REGIONAL RURAL BANKS ACT 1976 ETC. 
ETC. 

THE DEl MINISTER IN THE 
MINTSTRY OF FINANCE (SHRI JAN-
ARDHANA POOJARY): 1 beg to lay 
on the Table : 

(1") A copy of the Public Provident 
Fund (Amendment) Scheme, 1983 
(Hindi and English versions) published 
in Notification No. G.S.R. 271 (E) in 
Gazette of India dated the 16th March, 
1983, under section 12 of the Public 
Provident Fund Act, 1968. [Placed in 

Library. See 0 LT-6191/83]. 

(2) A copy each of the following 
Notifications (Hindi and English ver-
'ons) under sub-section (3) of section 

15 of tbe Government Savings Banks 
Act, 1973 : 

(i) The Post Office Time Deposit 
(Amendment) Rule., 1983 publilhecl 

in otification o. O.S.R. 2'7( ) 
in Gazette of India dated the 11 
March, 1983. 

ii) The Po t Office R eurring De-
po it (Amendment) Rule. , 1983 pub-
Ii hed in Notification o. G .. R. 25 
(E) Gazette of India dated the 11th 
March, 1983. 

(3) A copy each of the following 
Notifications (Hindi and English ver-
sions) under sub-section (3) of sectioa 
12 of Government Savings Certificates 
Act, 1959 : 

(i) . The National Saving Certifi-
cates (Sixth Is ue) Amendme.nt Rule, 
1983 published in Notification o. 
G.S.R. 259(E) in Gazette of India 
dated the 11th March, 1983. 

(ii) The National Savings Certi-
ficates (Seventh Issue) Amendment 
Rules, 1983 publi hed in Notification 
No. G.S.R. 260(E) in Gazette of 

India dated the 11th March. 1983. 
[Placed ill Library. See No. LT-6192/ ' 
83]. 

( 4) A copy each of the following 
Notifications (Hindi and Enalish ver-
sions) under section 159 Of th~ Cus-
toms Aet, 1962: 

(i) G.S.R. 97(E) published in 
Gazette of India dated the 23rd Feb-
ruary 1983 together with an expla-
nator~ memorandum making certain 
amendment to Notification No. 200\ 
82-Custotns dated the 25th August, 
1982 so as to rectify certain discre-
pencic in the latter notification. 

(ii) G.S.R. 232 published in Gaz-
ette of India dated the 19th March, 
1983 together with an explanatory 
memorandum making certain amend-
ment tP Notification ' o. 122\Cus .. 
tom dated the 11th May, 1963 re.-
garding remi s'ion of duty on Ethy .. 

lone Dichloride. (Placed in Library. See 
o. LT-6193\83]. 

(S) A copy each of the following 
Notifications (Hindi and EngUsh ver-
ions) under 8ub-aection (3) of leCtioa 
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29 of the Regional Rural ank el, 
1976 : 

(i) The a tbiya Grameena 
Ban (Meetings of Board) Rule I 

19 2 pu lished in otification No. 
.0. 244 in Gaz tte of India dated 

th o th January, 19 3 

ii) Th Hadoti h triya Gramin 
Bank (Meeting of Board ) Rule~. 

19 2 publi hed in NoUfication No, 
S.O. 245 in Gazette of India dated 
tlO th January 1983. 

(iii) The Mandla-Balaghat het~ 

riya Gramin Ban (Meeting ot 
Board) Rule , 1982 . publi Red in 
Notifi ati n o. S.O. 246 in Gazette 
of India dated the 8th Janu ry, 1983. 

iv) The Nimar K hetriya Gramin 
Bank (Meetings of Board) . RuJe~ , 

19 2 publi hed • in Notification No 
S.O. 338 in Gazette Of India dated 
the 8th January, 1983. [Placed ill 
Library . See No. LT-6194/83]. 

(6) A opy of the * Review (Hindl 
-and ngJi h ver ions) by the Govern-
ment on the working of the Indu trial 
Development Bank of India, for th6 

year 1981~82. [Placed in Library . ee 
No. LT -6195/83]. 

(7) A copy of the "' Review (Hindl 
and Engli h ver ion) by the Govern· 
ment n the wor ing of th Industrial 
Finance orporation of India , for th~ 

)lear 1981~82, [Placed;n Library. See 
o. LT~6196 1 83J. 

( ) A taternent (Hindi and EnglistJ 
version) on the re ult of the market 
1 ns floated in March 1983 . [Placed in 
Library. Se No. LT-6197/83]. 

(9) A copy , of Notification Nv. 4 
(l 0) 180!Fin( G) (Hindi and English 
version) publi h~ in Delhi Gazette of 
India datecI the . lst F' bruary, 1983 re-

rdiRg e emption to the Emba sy of 
FinlaJ'ld in India from paying sale tax 
on n Ir pUTch~ e of building materials 

for buildjng a new ch Deery 
und r cli n 72 of the D elhi ale 

t, 1975. [PIa d ill Library, 
LT- 225/ 3]. 

ANN AL R P RT, ANNUAL A OUNTS ANB 
R VI W PRO 0-
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(1) (i) A copy of the . nnual Re-
port (Hindi and ngJi h ver ions) of 
the xport Promotion oun 'il for Fin-
i. hed Leather nd Leather Manufactu-
re. Kanpur, for th year 1978-79. 

(ii A copy f the Annual Ac-
count (Hindi and ngJi h ver ions) 
of the Export Promotion uncil for 

ini bed Leather and Leather Manu-
facture, Kanpur, fOr the year 1978-
79. 

(iii) A copy of the Review (Hindi 
and ngH h ver ions) by the Gov-
ernment on tbe working of tho x-
port Promotion ouncil for Fini bed 
Leather and Leather Manuf cture , 
Kanpur for the year f978~79 

(2) A tatement (Hindi and English 
version) howing rea on for delay in 
laying the paper mentioned at (1) 
above. 

(3) (i) A copy of the Annual Re-
port (Hindi and Engli h ·ver ion ) 
of the Export Promotion Council for 

ini hed Leather and Leather Manu-
factures, Kanpur for the year 1979-
80 along with Audited Accounts. 

(ii) A copy of the Revi~w ( 'ndi 
and English versions y the Govern-
ment n th working f the Ex.port 

"'The Annual Report were laid on 25th ebruary, 1983. 


